1671 Calling
12 hrs.
CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

TEACHERS’ AGITATION

Shri D. C. Sharma (Gurdaspur): I
«<all the attention of the Minister of
Education to the following matter of
urgent public importance and I re-
quest that he may make a statement
thereon:

The agitation by teachers to
press their demands and the Gov-
ernment’s reaction thereto.

The Deputy Minister in the Ministry
of Education (Shri Bhakt Darshan):
On behalf of Shri M. C, Chagla, I
beg to make the following statement.

The Government of India are aware
of the agitational attitude adopted by
teachers in some parts of the country.
In particular the All India Primary
Teachers Federation, Kerala aided
Primary Teachers’ Urion and the All
India Secondary Teachers Federation
have been approaching the Ministry of
Education through representations and
deputations to indicate some of their
demands and views. A few other
organisations like the All {ndia Fede-
ration of Educational Associations and
Delhi State Parents’ Association have
also broadly and generally suggested
sympathy for these demands of
teachers;

2 The Government of India have all
along been of the view that the emolu-
ments and service conditions of tea-
chers at all stages, as well as their
qualifications, should be improved so
that standards of education may be
maintained. For this specific purpose
a scheme for improvement of salaries
of teachers has been provided for in
the Plan and the Central Government
bears 50% of the expenditure on this
scheme provided of course that it is
included in the approved Plan  pro-
gramme of the State concerned. In
addition to this the Government of
India has been pressing upon those
States in particular where the emolu-
ments are very law to take effective
steps to raise them. As a result of
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thig advice many State Governments
have raiseq the pay scales of their
teachers; the most recent increase of
pay scales being in Assam.

3. An allied problem is that regard-
ing the pay scales and emoluments of

teachers of aided schools. In some
States there is a disparity in the
emoluments of teachers of aided
schools as compared with the
emoluments of teachers in Govern-
ment schools at the same level
e.g, in Bihar. The Government

of India have requested all the State
Governments to eliminate this  dis-
parity, as far as possible; of course,
this will involve a decision that the
qualifications of teachers in  private
schools as also the method of their re-
curitment will be the same as that of
Government school teachers.

4. For the Third Pian period the pro-
vision of funds for increase in emolu-
ments of teachers was approximately
Rs. 834 crores for elementary educa-
tion and Rs. 3-03 crores for secondary
education but as a result of the insis-
tence of the Government of India as
well as the reaslisation by the State
Governments that teachers should re-
ceive a fair deal, the actual expendi-
ture on these schemes is estimated to
be of the order of Rs. 22-94 crores for
elementary teachers and Rs. 1463
crores for secondary teachers.

5. Government of India have also
been stressing the need for adoption ot
the Triple Benefit Scheme (Pension,
Provident Fund and Insurance) by the
State Governments. A  number of
States have made a beginning with
this scheme and others are taking it
up as and when funds permit. The
Central Government is also examin-~
ing a Pension scheme for teachers of
private schools in the Union Territori-
es and its financial implications ars
under scrutiny.

6. The Government of India have
also established in June, 1862 the
National Foundation for Teachers’
Welfare, to promote the welfare qt
the teachers generally. and in parti-
cular to alleviate distress amongst
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them and their dependents. The acco-
unts of the Foundation now have a
sum of approximately Rs. 75 lakhs col.
lecteq from Government grants and
private contributions. From 5th Sep-
tember, 1964 it has been decided to
commence the release of funds iIn
individual cases and a beginning has
been made in this direction.

7. The difficulty resulting from the
low emoluments of teachers particu
larly in some States has been greately
aggravated by the increase in the cost
of living, particularly since the pro-
clamation of the Emergency, It 1s
felt that whereas there was g neces-
sity to raise the emoluments of tea-
chers even earlier, a substantia. In-
crease is needed now only to neutra-
lise the effect of the higher cost of liv-
ing. It is felt that this is a broader
issue and should be dealt with in the
same manner as the increase in the
Dearness Allowance of other employ-
ees.

8 The Teachers’ Associations have
also sponsored a suggestion that there
should be a  Secondary Education
Grants Commission like the University
Grants Commission so that it can take
positive steps to introduce uniform pay
scales security of service and scheme
of terminaj benefits. The Govern-
ment of India have examined this is-
sue and found that they have no legal
authority under the Constitution to
establish a statutory body for this
purpose.

9. The State Governments, it
would appear, are doing their bec* ang
have in fact spent much more than
what was provided for improving the
salaries of teachers. The Goverament
of India have also borne their share of
the expenditure and stressed the nec
essity of further improvements in
various directions. 1 have myself
taken up this issue vigorously with
the State Governments ever since 1
took up this portfolio and have found
that in many cases States have taken
on themselves quite & heavy burden on
this account although their resources
were already pledged to various de-
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velopment schemes of the Third Plan.
The financial problem ig of a formid-
able siz which has been made still
more difficult because of inflation.
Therefore, the Government of India
feel that while efforts to improve the
salaries of teachers particularly in
those States where they are very low
should be pursued vigorously, may be
in the non-Plan sector also, there is
no just cause for agitation by teachers
all over the country as indicated in
the Calling Attention Notice. A sug-
gestion has been mooted that there
should be a pay commission for deter-
mining pay scales of teachers all
over the country. There are some in-
herent difficulties in this approach in
as much as the emoluments of teachers
in different States differ partly be-
cause they are related to the pay scale
of other similar employees as also to
the cost of living and availability of
teachers. On the last occasion when
this matter was discussed in the Cen-
tral Advisory Board of Education
(May, 1963) it was felt that the
appointment of such a Pay Revision
Committee might raise expectations
without corresponding arrangements
to find the funds for implementing the
recommendations which might be
made by it.

Shri D. C, Sharma: May I know if
the Government is aware of the fact
that the President of the Bihar Shik-
shak Sangh went on fast unto death,
and that the Government school
teachers of Punjab have given an ul-
timatum of fasting and that in Uttar
Pradesh and other States of India, the
teachers seem to have exhausted their
patience? Since the patience as the
President of the Union said is not in-
exhaustible may I know, taking into
account all these things, what speri-
fic steps the Ministry of Education
has taken with regard to Punjab,
Uttar Pradesh and Bihar and with re-
gard to other States so that the legi-
timate grievances of the teachers are
put to an end?

Shri Bhakt Darshan: As far as the
Government of Tndia is concerned, we
are aware of the feclings of teachers
throughout the ccuntry, both in Pun-
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jab and Bihar and also in Uttar Pra-
desh and other States also, but ag I
have described in the statement, we
have done our best, and I do not think
that there is any scope for going fur-
ther than this.

Shri Dinen Bhattacharya (Seram-
pore): May I know whether it is a
fact that the pay-scales of secondary
school teachers in West Bengal are mn
the lowest rung of the ladder in
comparison to those of other States
and that for the revision of these pay-
scales the West Bengal teachers are
squatting before the Assembly House
ever since the 19th of this month, and
what is the reaction of the Central
Government, and what positive steps
do the Government want to take to
see that the matter is amicably
settled, which is not possible for the
West Bengal Government at the pre-
sent moment?

Shri Bhakt Darshan: For the in-
formation of the hon. Member, I may
say that the West Bengal Govern-
ment, in their third Plan, had pro-
vided a sum of Rs. 95°76 lakhg for
the improvement of the pay-scales of
secondary teachers, but now they have
provided a sum of Rs. 1050.61 lakhs.
They have gone to the utmost extent.

Shri Daji (Indore): That is not the
question. The question is whether the
pay-scales there are the lowest in
India.

Shri Dinen Bhattacharya: They are
squatting and what are you going ‘o
do, so as to see that the matter is
amicably settled? What steps are ycu
taking?

Mr. Speaker: Order, order. The
question is whether the Central Gov-
ernment is going to intervene in the
matter or not.

Shri Bhakt Darshan: I think that
the State Government of West Bengal
i3 quite competent to meet the situ-
ation.

Shri Daji: The question has not
been replied to, Sir. The question
was whether the pay-scales of secon-
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dary school teachers in West Bengal
are the lowest in the country. That
was a specific question. We want a
reply to that.

Mr, Speaker: He says that the ut-
most has been done by them.

Shri Daji: That is not the reply
to the question. The question was
whether the pay-scales there are the
lowest in India.

Mr. Speaker: Are the pay-scales of
those teachers there the lowest in the
country?

Shri Bhakt Darshan: I have not got
the information just nw.

Shri S, M. Banerjee (Kanpur): May
1 know whebther the attention of the
hon. Minister has been drawn to a
statement made by the Education
Minister of Uttar Pradesh, who said
on 23rd February, 1965 in the Vidhan
Sabha, that the Union Education
Ministry has failed to give its pro-
mised 50 per cent matching grant for
enhancing the DA and salary of tea-
chers? The Education Ministry
made a commitment with the
sanction of the Finance Ministry. In
the same way, the West Bengal
Government also wanted to implement
the assurances given by the late
Dr. B. C. Roy which was on 18-9-1961,
but they could not implement it be-
cause the 50 per cent grant was not
given by the Centre. Unless this 50
per cent is given......

Mr, Speaker: Order, order. If on
this subjeci, the question is prefaced
by a long speech, how shall we go on?
It is only a matter of clarification on
which he can put a question now.

Shri S. M. Banerjee: 50 per cent
grant has been given only for the
plan expenditure and not for the non-
plan expenditure for raising the pay
of teachers.

Mr. Speaker: Order, order. Shri
Banerjee is a scasoned Parliamenta-
rian. If, for each supplementary or
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a question by way of clarification, a
preface of such length is to be made,
and if it has to be followed for each
of the 25 Members or so, then, even
if we spend two hours on that, it can-
not end!

Shri S. M. Banerjee: I put a straight
.question: whether the attention of the
Government has been drawn to the
press statement—the statement by the
U.P. Education Minister that the Cen-
tre has not fulfilleq its obligations and
similarly in West Bengal.

Shri Bhakt Darshan: I may assure
the hon. Member that the Education
Ministry has been honestly fulfilling
its obligations and commitments.

Shri S. M. Banerjee: He is evad-
ing all questions. When we table ad-
journment motion on this issue, it is
disallowed. When we put questions
it is not answered. It is surprising
that the Education Minister is not
here when thousands of teachers are
agitating.

Mr. Speaker: The question that was
put by the hon. Member should be
answered, whether it has come to the
notice of Central Government that a
statement hag been made by the U.P.
Education Minister, which has been
published in the papers and what is
the reaction of the Central Govern-
ment about that statement?

Shri Bbakt Darshan: Only very
recently the Education Minister, Shri
Chagla, was at Lucknow. There was
a long discussion and he committed
the Ministry of Education that we
would fulfil our obligations. We have
fulfilleq it so far and we will continue
to do so in future also.

Shri S. M. Banerjee: I have put a
specific question. A statement has
appeared in the papers dated 24th
February 1965 that the Education
Minister of U.P., while initiating the
discussion on the budget demands of
the Education Ministry, has said that
the Centre has failed. I can read it
out.

Mr. Speaker: The question is whe-
<ther the Central Government has
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noted the statement by that Minister
that the Central Government has fail-
ed in giving the requisite grants.

The Minister of Finance (Shri T. T.
Krishnamachari): The question is
whether what the hon. Member men-
tioned is something which is in the
plan. So far as the plan is concerned,
it is a matter which we discuss with
the Planning Commission and allot-

ments are made annually. What-
ever allotments the Planning Com-
mission makes, they must come

within the four corners of the plan.
It is not possible for anything to be
done on an ad hoc basis. So far as
what the hon. Member has said that it
is within the four corners of the plan,
I have not myself seen anything
coming out of the plan allotment or
any demand being made outside the
plan allotment.

Dr. Ranen Sen (Calcutta East):
Just now the Deputy Minister said
that the agitation carried on by the
teachers are unjust and unwise, while
at the same time he admitted that
due to the rise in cost of living, they
are in a bad position. May I know
whatever in view of the fact that the
cost of living has gone up very high,
it is possible for the Government of
India to find out means to satisfy the

demands of the primary
and secondary school  teachers
throughout . India relating tc the

expenditure outside the plan pro-
gramme?

Shri Bhakt Darshan: I may assure
the hon. Member that what can be
done in the present circumstaznces is
being done. For the fourth plan, we
are trying our best and I hope that
with the help of the hon. Finance
Minister, we will be able to do much
better.

off grw TR FEAT  (3AW) :
1 7 T & & fF g Ry HEE
Mfzwe M7 e &« IS T I qA
& anhr afes qdemdt RS ¥
sErAl ¥ sF &< faar § AR 9
¥ o oC AR qE w T /L
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Ife g, @ IR TANS T q@
= T AT A ? 9T Y oo
aiit § 7

Shri S. M. Banerjee: They have em-
ployed blacklegs and quislings. Is

that the attitude of the UP Govern-
ment?

Mr. Speaker: He should not inter-
rupt in that manner every time.

=Y ¥ T ;a8 I  F I
TRE F AEATIH] A T AT T Aifew
fear g fr 3 < N arfys ademd shfs
T T 94 AT F AT € g ATy
& 37 § T gafasiaed &1 &1 78 F4T1
I RA FY TFR I @ g F
ST qEA & 9 F WA @
AEAWF FI°9 FET € 5T faaqr & |
(gzoesia)

qedeg Afzd. H o9 g At
qIR ¥ A A FO AT §
fean gae & oo ¥ F==i
#1 wfasy 5@ TFR Y qurer & faar
I ? (grTemm)

it gaW I FUA(T: e AEIET, X
T FT IR AR fear @t 2 1 F X qer
Efr S amar & | W W@
IrgEfraadwdiac g A fim
AL WA FW F T I AT A Ry
i & 7= oy s ?

wEaw wEIIT ¢ SR 9T &
T AE WA ST R

Shrimati Renu Chakravartty
(Barrackpore): In view of the fact
that in a very large number of States
the situation with regard to the scales
of pay of teachers has reached an
explosive  position and the teachers
have been agitating for it for a very
long time and in view also of the
fact that the State Governments while
accepting that it is a legitimate de-
mand have stated that they cannot
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meet it within the Plan allocation, is
there any proposal for the entire Ca~
binet or the Government to see to it
that in this particular case the allo-
cation to the States is made outside
the Plan so that the States could
come to some sort of decent and ami-
cable settlement with the teachers
about their salaries? The demand of
the State Governments is that the
allocation should be 50 per cent of
the expenditure and that it should
be outside the Plan. What is the re-
action ¢f the Finance Minister to
this suggestion?

Sbri T. T. Krishnamachari: As the
Plan  allocation has already been
made, if the States could give up
some other items we can perhaps per-
mit them to use that money for this
purpose. The Plan allocation and
the amount of money that the Central
Government is in a position to give
happens to be a fixed amount. How
that money is utilized by the State
Governmentg is a different matter.
They might give up some of their
schemes and use that money for other
purposes. It is for the States to de-
cide. May I humbly submit one
word about this? My colleague has
been trying his best to deal with this
problem. But this is a problem
which is primarily the concern of
the State Governments. They have to
decide the priorities, on which sub-
jects they have got to spend the mo-
ney allotted to them in the Plan. The
priorities cannot be decided by the
Central Government.

ot gerEte et (faadis) ¢
oot forar gater ¥ SoddY wdzw A
FaTar & fF SaT R F wsyARt A
7z qaqr & & f& wmrdr odeat
¥ 3 frfrage FrHd af w8 Fzaa0
JAFTY F Ay 97 o AT Agaw
g fF 7 F3q wemmaHi ¥ afew T WM
F st & Tafgesdi ¥ o7 A=
2 faar & fv 3 off odaal ¥ fFdragg
7 frderor wifs &1 &1 7 F3F
forerr ey, o =wrerT, ¥ FEAE F
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a9 9fTwa qEEET I FT ARAET
fear a7 1 G feafa & a1 =0 a9
o 59 feafq ¥ & 5 95 s Ww
@R # I8 Fg 9% f& g7 "
a2 &, g § S oW ¥ fows
AR ANE T g 7 FL AT ATEN
TG ¥ afqsy # FAET UGS,
o 5 @ awg Sw W g S @
g?

ot W TR F farerr WIS Y
R ¥ ag 7 % feafr ¥ § fr o
A% FET TR AT T &R
1w &, aEr # A o
g1

Y ®o Wlo &SN :  Ffed QX
o A a2, wErTfa AR )

st W A AfET 9T 9g ST
2 e wrfEe 3o wfas sl 1 sFaer
T FY F T 7 e waw
F; A ¥ & o & e g g e
I RW F &R = gfqwa wv
e FT gF, A1 U9 FT gaEdm
gl ¥ & & A

Shri Shinkre (Marmagoa): In view
of that fact that the State Govern-
ments do not pay much heed to the
advice or suggestion of the Union
Government, either because they do
not possess the requisite amount of
funds or because of other considera-
tions, perhaps political, will the
Government of India consider the
possibility of making education, at
Jeast at the primary and secondary
level, a Union subject instead of be-
ing a State subject?

Mr. Speaker: It is a question of
policy.

sft sitgTe AW qTE (FrET)

qeafrd, faeeit ¥ ww v g
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@ 99 @ g, fom ¥ weest W
qT, 33 9T ¥ q7eATE TGl (AT W ¥
FAFER A i ggaa i fF
Taft faw & qE oW o9E
FfFT wemaEt F1 geeATg R &Y @

M AT AT R AR X
FE =g G § |

(AW W FYAW © TR WEILA,
T 9 qg FT AT & | WEAYH! A
TeaTg T & o W R, fw Fr awg
FIAMMTREAH T & |

o Ay fd (i) dar e
F gmn ?

WA WEEd . qEAE a9
43 9 | 99 7F § Fret AeaT aga
F 7 TS, q9 qF a8 & & FL AN
q AT AF

=Y siiFTT AT ATAT 2 AT AT FY
gax feaar s

WEqE WA : g3 €T TAAHE Y
a8 g |

%Y gFN 9T FIGATT : gW 3 A0
a1 9a o w4F § afew Sv
oo w dar qE faw w@r E

wEAR WEITA : g3 €T AR FV
GELC

it gFA T FFIAW :
FER J g @ g |

WEARA AT EES FT qEEATR
7gY & %, g agt w1 qAT D4 gy w7 ?

St wFTT AT F@T ¢ frmr G
¥ a9 %5 eoeArd & & afed

Tz ¥
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1§ wrwa i form T § 1 qreET
a fagy A aog ¥ weAF AN aga
R € )

WeqR WERA : K g faeodr T
o F, @ fenwdtew @1 94T
T

=Y WA INA ;oA weey, feafy
ug 2 fr foawg faermerm &1 forx wwei
I FY W@ 3, 98 G fqarg T8
g, afer ag sgmarw faarm &
FEEarTy  faEem )R 39
@7 e g | g7 99 1 {0 a@
U g A A4 7 g9q | @ fag
foen darem Y a6 ¥ ww fagaw
T A W T E | WG g HY

AffER M, AW W AR ¥ It €,

FUATET HT GHA |

M g 97 wHAW : §fF 0F
FHET ARG IT FT GAEA
wWE WA o e

AT 21 (Interruptions).

SrEusy AEYET : ggt o e AT
I 93 §, WR T g7 T a@
WY AT AR, a qF Foe &
s f& & =@ 919

=t Wy faaq ;. smEEdr #1 AW
£

=t SE AT AT SHTEAT BT
T g |

A PN AT TSAW : qg 93 0N
A § frgw wF e ¥ oW
AR ITANAN WEm A @
fre 9% & «fF fee @ i w-
T WY FT AW R | P dEg-ae
4w &@T @2 €\ "egroEl B T
€ & A F 1 (Interruptions).
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gsae WENEY : 9 3@ ogew A
T & €, S AR Faeen 9 F SR
¥ F A A E, @O aw g
fe e o oY Q¥ sy

oft 7y fam@ : oF sEEw w1
pro i

WeTH WEIW AT AIEAT FT
T zmag ww fF XasT A
wr ?

st vy fasd ;AT FIEaw w;
THIE L6 30 9 FTIET | Y
9E AT A&Y Agrey #1 aAzy 5 9fF
ag TR & wed 2, 7@ fou oy W
& WET AT & 1 S B I A
gy R s 24T WfEg 1 W
" wem r afRe fF g ww Iw F
AR T R |

wea AFNIT ¢ T A HqIAEAT FT
e g ?

st 7 fmg : FW AT § 77 g
T g FaRam T AT g A
TR

weaet WEET ;. I waw  fear
e Y wiar <egwew § 9
T ...

TF WIAHT HEET © HErEdr W
qHT |

ft TN AT FSAW : FEFR IF
Gl 1L LTI

qeo WEHRT WX A FeAN
&9 I S I S, qY qH oA
7 g7 | ¥ g F3w AG FT qwAT
AT 9T o9 AEN &, @ & AW
g
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ol BT W ¥OAW | FEL N
& fawma =@ wE

WETE WERA : WA & qIR-
IR TG O W W E F 99 q@R
NI A 75 RN AR A g, L . .

TF HAAT qe8 : 95 HEar

WEAW WEXT ¢ . ., 99 §FR
& A FT 95 BiEd Wag o 2, a1
| AT I F 4g TG Fg 7] 5 §
AU A9 F A T | T aREFR
T OE FT 2 F 99 F1 @ wmE W
T A e AE 2 P A aee
g T ARy € fF o e e
FosHET TR g@ fu e & f%
A3 1 a=eEg & I H I IR
weg A @ 9, @ fecdoa e
@ AL AT

= qW T ;5 faEem & avey
¥ feafq ag & 5 i 7o d9g av=
G W F FAAT FILE, T IO
HEY HSY T AT AT H R E |
™ T ¥ feafq o wfew g€ 2
afFT =@ @em Y AW wgEar &
JE AN A, WIW T fE
fa=rx foraT smrm

= WG @ Q@ EH]
1 grag F R ¥ qr A fRa
s ?

st Ty (fee) : e w@Em,

AT TF FaRGT FTAEA L |

weIw WEWR WA 49 83
9 |

Shri Subodhi Hansda (Jhargram):
Is it a fact that the teachers squat-
ting before the Assembly House of
West Bengal propose to withdraw
their strike as they are satisfled with
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the assurance of the Chief Minister

of West Bengal, but they are not

allowed to do so by the political par-

ties interested in creating trouble?

Shri Bhakt Darshan: I take this
information from the hon. Member.

Shri S. C. Samanta (Tamluk): May
I know which of the State Govern-
ments have already wapproached the
Centre for more grants to help the
teachers by increasing their salaries
and allowances?

Shri Bhakt Darshan: Practically,
all the State Governments have come
forward.

Shri  Hari Vishnu Kamath
(Hoshangabad): 1Is it a fact that
since 1947 and, more so, since 1950,
when  India became  sovereign

democratic republic, the Government
and their spokesmen have repeatedly
extolled the teaching profession as
the noblest profession in the country,
but the teachers themselves have been
most neglected, and in some Union
Territories and States teachers get as
low a pay as peonsg oOr chaprasis or
even less than that and, if so. what
are the reasons for such neglect and
how are matters going to be remedied.

Shri Bhakt Darshan: That
been given in the statement,

has

Mr. Speaker: The whole statement
is answer to the question that he has
put.

Shri Hari Vishnu Kamath: Is it a
fact that they are getting even less
than what a peon or a chaprasi gets?

Mr. Speaker: It is a fact. I can
tell him,
oY fasm g (Arewie) oS

Ry ¥ gl S F oA &
FEE 70 WA WA ¥ g
g femdlde groq oy w1 @
FEl § I GAEE A WY 49
™ T E | W ey ¥ o
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AT & A GUeE § SR T
T aaeErg faedt £ 1 F Egw
Tafic IO W F EEAe ¥ faq
& I AN A G @ F
I A W E, IO SEEET A R
A & Zafagt A ey g aw. .

wEqW WEWLT : I 99 TS A ST
wr fear & 5 et 0, feaet 4
H

sft faOoyTR TATE 0 49 T AR 49
W T A § o A

o+ WET TR A SHERE FQ
gC qF T A ¥ fF owrmaEs ¥
e st oer T d a9 0 aaA
Tq QU IAC TV ¥ NIEAY FAHAT ¥
woqaEl 1 fada @ gL .

Shri S. M. Banerjee: Shame, shame.

i WY TN AfE wmE fav
[T qER AR FE §@FR 5 T
@ ¥ wae £ W g fawm § fR
Wer 3 3@ gwear w1 F g e
oA |

Dr. M, S. Aney (Nagpur): Is the
responsibility of the Government for
for fixing the salary of the teachers
conditioned by the necessity of the
employee or by the resources of the
State Government?

Shri Bhakt Darshan:
the resources of the State.

Obviously,

Dr. M. S, Aney: That is no reply
at all,

At MR fiwT e (RER)
IEN A qar g fF o SOR mRw ¥
TEATE F Gq F FH A9 A &
8 w0 § fF 9 Rw F dEed
AL F T ¥ IS & 9§ Afew
fear @ | @ e F AT A gAR enreT
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HIEH T S 9 gHT § T@GF X IH
¥ IR oA w e fFar g F
TR AT AT A E AR @R g
T ST ated | § genr et §
f& T Ry A TR F w@ fagw
AR 9T F1E FIW B § TAR ANEAT
W & fAu a1 F=m @ A 2
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Mr. Speaker:
the Table,

Papers to be laid on

Shri Daji: Sir, May I make a sub-
mission? 1 had given an wadjourn-
ment motion on the same issue but
it was disallowed. I do not find my
name in this. Will you allow me to-
put a question on this?

Mr, Speaker: All right.

Shri Daji: I would like to ask the
Prime Minister, who is present here
fortunately, that in view of the
unanimity about the necessity of the
teachers and also the unanimity
about the sympathies of the Central
and State Governments, and because
the only drawback is the resources,.
will the Prime Minister make a bold
and imaginative intervention and
allocate some money outside the nor-
mal funds so that the teachers”
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[Shri Daji]
demands are satisfied and this burn-
ing problem gets solved?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): This is a suggestion for
action. I take it from the hon, Mem-
ber. Naturally, this matter about the
resources will have to be very care-
fully gone into. Therefore, I can
only say that, take it from the hon.
Member.

Shri S, M. Banerjee: The strike
.can be withdrawn if you intervene.

Shri Lal Bahadur Shastri: I am
sorry I cannot give any categorical
:assurance just now. (Interruption)

Shrimati Savitri Nagam rose —

Mr. Speaker: Papers to be laid on
‘the Table. Only the signatories are
to be allowed, I have not allowed
anyone else. Papers to be laid on the
“Table.

12-37 hrs.
PAPERS LAID ON THE TABLE

STATEMENTS SHOWING ACTION TAKEN
BY GOVERNMENT ON VARIOUS ASSUR-
ANCES, PROMISES AND UNDERTAKINGS
GIVEN BY MINISTERS.

The Minister of Communications
and Parliamentary Affairs (Shri
Batya Narayan Sinha): I beg to lay
on the Table six statements showing
the action taken by the Government
on various assurances;, promiseg and
undertakings given by Ministers gur-
ing the various sessions,

(i) Supplementary statement No.
O—Tenth Session, 1964
(Third T.ok Sabha)

(ii) Supplementary Statement No.
IV—Ninth  Session, 1964
(Third Lok Sabha)

£iii) Supplementary Statement No.
IX—Seventh Session, 1984
(Third Lok Sabha).
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(iv) Supplementary Statement No.
XX—Second Session, 1962
(Third Lok Sabha)

(v) Supplementary Statement No.
XXI1—First Session, 1962
(Thirq Lok Sabha)

(vi) Supplementary Statement No.
XXIII—Thirteenth Session,
1961 (Second Lok Sabha)

[Placed in Library, see Nos. LT-
3862 to 67/65].

REPORT OF THE WORKING GROUP ON
HaNpLOOM

The Minister of Commerce (Shri
Manubhai Shah): I beg to lay on
the Table a copy of Report of the
Working Group on Handloom. [Plac-
ed in Library, see No. LT-3868/65].

ANNUAL REPORT OF NATIONAL NEWws-
PRINT AND PaPER Mmrs Livored,
NEPANAGAR FOR THE YEAR 1963-64
AND ITs REVIEW BY (GOVERNMENT.

The Deputy Minister in the Minis-
try of Industry and Supply (Shri
Bibudhendra Misra): On behalf of
Shri T. N. Singh, I beg to lay on the
Table a copy each of the following
papers:—

(i) Annual Report of the National
Newsprint and Paper Mills
Limited, Nepanagar, for the
year 1963-64, along with the
Auditeq Accounts and the
comments of the Comptroller
and Auditor General thereon,
under sub-section (1) of sec-

tion 619A of the Companies
Act, 1956.
(ii) Review by the Government

on the working of the above
Company.

[Placed in Library, see No. LT-

3869/65].



